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I

I ! OROER WHICH OROER
I

I
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I
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SPS TO
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HON'BLE
PRESIDENTI

I VICE I

PRESIDENTI ~_ I
MEMBERS I____ ~------ 1

FINAL ORDER
I

---r------ I
-.---~-.- --- --, _ ..._ ... _. -_.._---_.---- _.--'-- _. \

I. E/50989/2021 FO/50659/2023 15/05/2023 16/05/2023

MISC ORDER
.---_"--- , .----._- ..--- ... --_.--.-- ._.- .._-.--_ ...---- ....-._ .- _._- ,--

_ ..

Nil! -- f--~-------- .
._._._ .._-----_ ..----

l.0. ORDER
-- f-------~.-

Nill
f----

-_--- _ .... -_-- .-

I
I i

\
i

, Ik~~~i
, Deputy R~istrar I
I I Excise Branch-DBji I

Kind Attention: Now all judicial orders are being suomotu disclosed on CESTAT website
as soon as after signature of the Hon 'ble Benches on the same day for the facility of the
public at large. Thus all the public including parties and RTI application movers may
download these orders from CESTA T website.

Prepated by: Vikash (UDC)


